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(b> if, so, what ste". are beinl taken by 
the Central Government In reaard thereto ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI): <a> and 
(b). The need for planned development of 
major ports is fuUy RCOllllzed by the 
Government. To ensure a coordinated 
approach to planning, the user Ministries 
are also represented on the Working Groups 
set up under tbe directions of the Planning 
Comm iss ion for formulation of the Five 
Year Plans. The major ports' development 
schemes are taken up for implementation 
after they are approved and the requisite 
funds are provided in the Annual Plans. 

As regards performance, tbe productivity 
of the ports is monitored closely. 

Expenditure OD lategrated Child Dev .. 
lopmeat Scheme and Its Working la 

GuJarat 

4948. SHRI UITAMBHAI H. PATEL 
Wilt the Minister or SOCIAL WELFARE 
be pleased to state : 

<a) whether it is a fact that a number of 
schemes and project. are being carried out 
in various parts of Gujarat and other States 
on Integrated Children Development 
Schemes; 

(b) if so, the details or schemes which 
were carried out from 1 December, 1980 
to 30 June, 1983 ; 

(c) the details of such schemes and pro-
jects proposed to be carried out during 
J.983, J 984 and J 985 ; 

(d) what is the procedure etc., for moni-
toring the same : 

(e) how much amount have been spent 
on establishment, administration and deve-
lopment thereof during these years ; and 

(f) how much amount have been incur-
red by any foreiaD agency towards these 
schemes? 

THB DEPUTY MINISTER IN THB 
MINISTlUBS _ OP BDUCATION AND 

CULTURE AND SOCIAL WELFARE 
(SHRI P.K. THUNGON): (a) Yes, Sir. 

(b) DurinS tbe years 1980-81 to 1982-83. 
a total of 22 new C"ntrally Sponsored Inte-
grated ChIld Development Services (lCDS) 
Projects werl' sanctioned 'and tbe 7 old 
Centrally Sponsored ICDS Projects were 
continued. 

• (c) 1~ additional Centrally Sponsored 
ICDS Projects are sanctioned for 1983-84 
and J 984-85 and the 29 old centrally spon-
sored projects are continued. 

(d) Integrated Child Development Ser-
vices Projects are monitored closely throulh 
monthly progress reports obtained from 
each project and quarterly progress reports 
obtained from the State Governments. 
Assistance of All India Institute of Medical 
Sciences and the Medical Colleges is also 
taken in the monitoring of health and 
nutrition components of the programme. 

(e) During the period 1980-81 to 1982-83, 
totaJ grants of Rs. J .83 crores were given 
by the Central Government to the Govern-

. ment of Gujarat for the ICDS Programme. 
This includes 3 % provision for establish-
ment at State and District levels. These 
figures do not include expen_diture on trai-
ning and supplementary nutrition. 

(n UNICEF provides 'assistance for 
consultancy, training. supplies, equipment. 
monitoring, research and. evaluation. 
USAID assistance will be utilised ror 11 
ICDS Proj~s in Panchmahals District, 
Oujarat, for 6 years, commencing from the 
current year. C,.RE and WFP food 
commodities are also utilised in some ICDS 
Projects. Most of the as~istance is received 
in kind. 

fkbecluled Caste aDd Scheduled TriM 
Officials in UGC aad Ceafra. 

Ualvenitlea 

4949. SHRI K. ARJUNAN: Will the 
Minister of EDUCATION AND CUL .. 
TURE be pleased to state : 

<a> total strength of the officials in 
University Grants Commission and in each 



U$ 

CCIltral qnivorsib' i 

(b) how many among them are Sche-
duled Castes and ~bedulCd Tribes i Itnd 

(~) names of the central universities 
wbich filled up the reserved q~ta? . 

THE MINISTER OF STATE OF THE 
MINISTRIES OF EDUCATION AND 
CULTURE· AND SOCIAL WELFARE 
(SHRIMATI SHEILA KA UL): (a) to (c). 
A statc;ment giving the information as 
available with the; Ministry is aU41ched. (See 
Cols. 117-120~. 

(:ompctsltloD or Commonwealth S~etriat 

4950. SJiRIMATI USHA PRAKASH 
CHOUDHARI : Will tho Minister of 
EXTERNAL AFFAIRS be pleased to 
It_tO: 

(a> what is tbo composition of the 
Commonwealth Secretariat. the official 
international orpnisation of tbe Common-
"""lth ; 

(b) tbe number of senior staff. other 
staff. the mode of their selection and 
appointment, tho salary and ranae and their 
country"Wise break-up ; 

(c) the number of staff drawn from India 
its coIllPa.-i80n with other membor COUQ-
tries ~ 

(d) the total financial budaet and India's 
'involvement inta tho Commonwealth Secre-
tariat ; and 

(0) the efforts made to induct hieber pm-
portion of Indians in the staff of tbat Secre-
tariat ? 

THB MINISTBIt Of' ST A. T8 IN THE 
MINISTRY Of I3XTB.R.NAL AFFAIRS 
(SHRI A.A. RAI::U .... ): (a) The Secreta-
riat 'consists of a Secretary General, two 
Dop\1tJ Secretari. General, two Assistant 
Secretaries GeBer.' .tld other officers who 
assist the Secretary Qeneral in matters rela .. 
ting to administration. economic affairs, 
e~port .. ,kot de:velo.p~Clt, food prod.qo-
tiOQ (u,d rllt.' 44v~a~ iQfQCJQf.ticm, 

international affairs.l.w. scioncc. education. 
fellowships and trainin& manaaement deve-
lopment. medical woman and development, 
youth, .:ooral tec:bnical asaistaru:e. In addi-
tion ROlional Centres of the Commonwealtb 
Youth Proaramme arc located in Zambj., 
India and Guyana, each beaded by a Dire-
ctor. 

(b) The staff strength in the Secretariat 
is determined in accordance with functional 
requirements and the need for efficiency. 
While precise filUrcs are not available for 
the subordinate statY. the number of senior 
officen in the Secretariat, including itl R.e-
gional Centres, is currently 61. 

The Secretary General ill appointed bl' 
Commonwealth Heads of Governments 
collectively. The Deputy Secretari,es Gone-
ral are appointed by Commonwealth Heads 
of Governments aoting throuah their repre-
sentatives in London. Other aenior staff 
are appointed by the Secretary General who 
has the discretion to appoint senior 
officers to tbe service of the Secretariat from 
among panels of names submitted by Com. 
monwealth Governments, the paramount 
consideration being the necessity of securing 
the highest standards of efficiency. compe-
tence and inte.rity. due regard being paid to 
the importance of recruiting the staff' on as 
wide a aooaraphical basis as possible within 
the Commonwealth. 

The Secretary General has authority to 
make appointments of junior staft'. 

The salary and range of the staff of the 
Secretariat are reviewed periodically takina 
into a.~\Ult various factors such as salaries 
at selected High Commissions in London. 
salaries in the British Civil Service and 
salaries in other international orlanisatioDS, 
keeping in mind the need for economy while 
at the same time ensuring that the Secreta-
riat must be able to recruit persons of stand-
ina and with hiah professional skills from 
as wide a spectrum of Commonwealth coun-
trie, as is practical. 

(c) The number of senior officers from 
India in the Secretariat is 6 compared with 
16 from Britain. S from Australia, 3 (rom 
Canada.' 2 ffoal New ZeaJao.d .. and 4 '1;'011) 
Sri .... nka. 




